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Rural     Electrification     in     Arunachal 

Pradesh 

3805. SHRI NYODEK YONGGAM: Will 
the Minister of POWER be pleased to state: 

(a) the number of villages not connected 
with power supply under Rural Electrification 
programme in the country state-wise; 

(b) what was the target fixed and 
achievements made in the seventh Five Year   
Plan  in   Arunachal   Pradesh; 

(c) whether Government propose to 
complete the target by the end of the Eighth  
Five Year Plan;  and 

(d) if  so,  the  details  thereof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF POWER (SHRI P. V. 
RANGAYYA NAIDU): (a) The number of 
villages yet to be electrified in each State are 
given in the enclosed statement. (see  below). 

(b) During the Seventh Five Year Plan, 
against the target of electrification of 415 
villages, 534 villages were electrified in 
Arunachal Pradesh. 

(c) and (d) As the State-wise targets for 
rural electrification are decided on year to year 
basis, the target for Arunachal Pradesh during 
8th Five Year Plan has not been finalised. The 
remaining un-e!eclrified villages will be 
electrified in the 8th and subsequent Five Year 
Plans, subject to the availability of financial 
resources   and   other   necessary  input?. 

Statement 

Statewise number of villages yet to be 
electrified as on 31-5-1993. 

 

 
00% electrified    States, balance vii-; 
feasible for electrification. 

**Tripura is reporting progress as per 
1971 cersus As per 1971 census '.here were 
4727 villages, of which 3228 villages have 
been declared electrified and the balance 
1,499 villages remained un-electrifled as on 
31-3-So. However, as per 1981 Census, there 
is a total of   356   villages. 

*; Progress as per 1971 Census.  

Census was not held. 
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Maiigalore Power Project Givsn to 
Cogentrix 

3808.   SHRI S. VIDUTHALA1 

VIRUMBI: 

SHRI   V.   GOPALSAMY: 

Will the Minister of POWER be pleased  to  
state: 

(.0 whether the attention of the Government 
has been drawn to news item "NTPC 
surrenders Mangalore project to Cogentrix-GE 
duo" which appeared in the Economic   Times  
dated   12th   June,   1993; 

(b) if so, what are the comments of the 
Government on it; 

(e) what   is   the  total  investment;   and 

(d) by when the project is expected to be 
implemented? 

THE MINISTER OF STATE IN THE 
MINISTRY OF POWER (SHRI P. V. 
RANGAYYA NAIDU):     (a) Yes, Sir. 

(b) The Mangalore Thermal Power Project 
was to be implemented by the National 
Thermal Power Corporation (NTPC) with 
technical and financial assistance from the 
erstwhile USSR which did not fructify. In the 
meanwhile the Indian electricity statutes had 
also been amended to   encourage     private   
sector's     increased  


